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(i) Resardiqe Panel o_f Clairqen

The Hon'ble Speaker made an announcement under Rule 13(l) of the Rules olprocedure and
Conduct of Business in the Punjab Vidhan Sabha (Punjab Legislative Assembly) regarding
nomination of the following Members to serve on the panel of chairmen:

L Sardar pargat Singh powar

2. Sardar parminder Singh pinki
3. Shri Aman Arora
4, Sardar'Gurparrap Singh Wadala

3. Announcement bv 1he Secretary:

The Secretary laid on the Table of the House a statement showing the details of the Biils passed
by the 15th Vidhan Sabha during its seventh session, which have since been assented to by rhe
Governor.

1. Sardar Kultar Singh Sandhwan, M.L.A., Sardar Kulwant Singh pandori, M.L,A ar-rd

Shri Aman Arora, M.L.A drew the attention of the Covernment towards under weisht
and substandard supply of wheat distributed uqder Atta-Dal Scheme.

(No. 5)
The Food and Civil Supplies Minister gave areply.

2. Sardar Kultar Singh Sandhwan, M.L.A. and Shri Jai Krishan Singh, M.L.A. clrer,v rhe

attention of the Government towards incomplete work relating to sewerage laying,
street lighling and disposal of sewerage water undertaken by Shapoor.ii pallongji

company, Mohali in Kotkapura and Faridkot cities.

The Local Government Minister gave a reply. $Jo' 6)

3' Smt. Sarvjit Kaur Manuke, M.L.A and Shri Aman Arora, M,L.A. drew the attenrion
of the Grlvernment towards creating a helpline in order to curb the menace of does..

O" rri
^ I The Animal Husbandry, Dairy Development and Fisheries Minister gave areply.
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The members of shiromani Akali Dal and Bhartiya Janta party present i' the ri.use stagecia walkout from the House raising slogans in protest against <tisallowing of the ad.journnie't motio'.

The Hon'ble speaker presented the First Report of the Business Advisory conrrniltec in rircHouse regarding the business to be transacted by the punjab victhan,sabnu in". 3,0 Augusr, 20\g ta6tlt August, 2olg. 
vhv'r* rrvrl

The following motion as moved bv

of the House ancJ carried:-

the Parliamentary Affairs Minister was pllt to the vote

"That this House agrees with the recommendations contained in the Firsr
Report of the Business Advisory Committee.,,

i . Presentation of Renorts

l" The Member of committee of Privileges (sardar Pargar Singh pow.*r) pr.cscnred rrrcfbllowi'g second/third/fourth/fifih Interim Reports of the comnrittec o[ privileges
regarding privilege issues raised bv:_

i) shri Brahm Mohindra' Minister for P4riiamentary Aff-airs. punjab agai'sr
sardar Sukhbir Singh Badar, M.L.A (now Member of parliament);

ii) Shri Brahm Mohindra, Minister for Pariiamentary Affbirs, I)unjab against
President, shiromani Gurdwara prabandhak committee:

iii) shri Brahm Mohindra' Minister lbr ParJiamentary Aflairs. I)Lrniab agar.lsr
Sardar Sukhpal Singir Khaira, M.L.A:

iv) Shri Brahm Mohindra, Minister lbr Parliamentary AfJair.s. I)unja6 against
Sardar Sukhpai Singh Khaila, M.L.A:

sardar Kulbir Singh Zira, M.L,A, against sardar sinrar.icer Singh []ai's.
M.L.A;

Shri Brahm Mohindra, Minister for parliamentary Affair.s, puriab against Shri
Pawan Kumar Tinu, M.LA; and

vii) Shri Brahm Mohindra, Minister Ibr Parliamentary A{'l'air.s. Irunjab agairrst
Sardar Sukhbir Singh Badai, M.L.A. (now Member of parlianrent).

tl. P4pers to be re-laid/laid,on the T4ble

The Parliamentary Allairs Minister laid papers on tlie tabie of the House , as mr.ntionecl ai
serial No. I to I I shown under item No.vi in today's Iist of'Business.

Lesis.fative Business

1. The Puniab Fxcise (Amendprent) Bill.2019

;ri'i;i i :t: ::il

6.

v)

vi)

3an'r The Chief Minister introduced The Punjab Excise (Amendment) Ilill.2019 a'cl
\J-

halso moved that the Bill be taken into consideration at once.
,il. 'l'he motion was put to the vote of the House a'd carr.ied.

CrWq{n
:; i: 3's.i li: *9i i#*i:; I
ir ri-l i&rt '; ii,!*; ,:

i!:::llC:'l.t' 1



-J-

During clause-wise consideration of ilre Bill, sub-ciause (2) of clause l. clauses 2to 03 as there was no amendment therein, collectively, sub-clause (l) of clause i a'd titiewere put to the vote of the House and carried 
\'./ vr wrc.Lr,J

The motion moved by the chief Minister The puniab Excise (Amendment) Bir,2aD be passed was put to the vote of the House and carried rinaninrousry.

'rhe Sports and Youth Affairs Minister introduced The Maharaja Bhupinder Si'ghPun'iab Sports University Bilt, 201 9 and arso moved that the B'r be rake, intoconsideration at once.

Ihe motion was put to the vote of the House and carried.
During clause-wise consideration of the Bill, sub-clause (2 andS) oi.clause l.clauses 2 to 38 as there was no amgndment therein, collectively, sub-clause (1) of clause Iand title were put to the vote of the House and carried.
The motion moved by the Sports and Youth Affairs Minjster The Mahara.faBhupinder singh Punjab sports University 8il1,20r9 bre passed was pur ro the vore of tlreHouse and carried.

10. Urul(g_gl

All the members of Aam Aadmi party present in the House while raising slogans stagecla walkout lrom the House as a mark of protest against not being given proper time to speak onvarious issues of public interests and non acceptance of adjo,rnment motion on enha'ced electricitvrates.

The Flouse, fhen adiourned till 10.00 A.M on Tuesday, the 06rh August, 2aw.
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